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(b) to (e) Land and Colonisation being State subjects, State Governments issue

policies/guidelines for slum re-development. No specific guidelines or funds for

demolition/rehabilitation of the people living in slums have been issued under the Smart
Cities Mission (SCM). Under SCM, all projects are proposed and implemented by the

cities in accordance with the Smart City Mission Statement and Guidelines. Smart Cities

may allocate a part of the project cost for the purpose of rehabilitation. Further, under

Pradhan Mantri Awas Yojana (PMAY), one of the verticals is related to slum re-
development. When such projects are, included, as a part of Smart City Proposal under

convergence, benefits provided under PMAY-U are utilized by the concerned Smart

Cities.

With regards to slum development projects in Chhattisgarh, Bilaspur Smart City

has reported that 26 slums have been removed by Bilaspur Municipal Corporation. The

slums demolished by Bilaspur Municipal Corporation have been rehabilitated under
various Government schemes as given below:-

Sl. No. Project No. of Approved Expenditure Status
dwelling Cost (` in (` in lakhs)

units Lakhs)

1. Integrated Housing & 6612 15197.00 14526.15 Ongoing
Slum Development
Programme (IHSDP)

2. Valmiki Ambedkar Awas 1250 562.50 562.50 Complete
Yojana (VAMBAY)

3. Atal Awas Yojana (AAY) 200 100.00 100.00 Complete

4. Pradhan Mantri Awas 256 1260.00 1260.00 Complete
Yojana (PMAY)

Implementation of  PMAY (U)

1848. SHRI DEREK O’BRIEN : Will the Minister of HOUSING AND URBAN

AFFAIRS be pleased to state:

(a) whether the full amount sanctioned under Pradhan Mantri Awas Yojana

(Urban) [PMAY (U)] has been utilised during the last five years and if not, the reasons

therefor; and
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(b) the number of houses sanctioned and the number of houses built during the

last three years under the scheme, State-wise?

THE MINISTER OF STATE OF THE MINISTRY OF HOUSING AND URBAN

AFFAIRS (SHRI HARDEEP SINGH PURI) :  (a) Ministry of Housing and Urban Affairs

(MoHUA) is implementing Pradhan Mantri Awas Yojana (Urban) [PMAY(U)] since

25.06.2015 for providing assistance to States/Union Territories (UTs) for addressing the

housing requirement in urban areas. Based on the project proposals received so far

from the States/UTs, as on 25.11.2019, total 93,18,613 houses have been sanctioned; out

of which 28,36,195 houses have been completed /delivered. Central assistance of

` 1,45,949 crore has been approved and ` 57,896 crore have so far been released to

the States/UTs.

Total Central Assistance for the projects submitted by States/UTs under different

verticals of the PMAY(U) is approved by Central Sanctioning and Monitoring Committee

(CSMC) constituted under the scheme. Total approved Central Assistance is released

to States/UTs in three installments of 40%, 40% and 20% each. First installment of 40%

is released after compliance of CSMC observations/conditions, if any. Second installment

of 40% is released based on 70% utilization of first installment along with State releases

and commensurate physical progress.

The final/third installment of 20% of Central Assistance is released subject to 70%

utilization of earlier central releases and completion of projects including construction

of houses and infrastructure, as may be applicable, in each project. The final installment

of 20% of Central Assistance is also contingent of achieving mandatory reforms.

States/UTs are required to submit project completion reports for all approved projects.

Completion of projects generally takes 12-18 months for Beneficiary-led individual

house construction/enhancements (BLC), 24-36 months for Affordable Housing in

Partnership with public or private sector (AHP) and 36-48 months for In-Situ Slum

Redevelopment (ISSR) projects. States/UTs have been requested to expedite grounding

and completion of already approved projects/houses and to submit Utilization Certificates

so that next installments of Central Assistance may be released.

(b) Total 73,07,917 houses have been sanctioned; out of this, 22,74,604 houses

have been completed/delivered during the last three years. State/UT-wise details are

given in the Statement.
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Statement

State/UT-wise details of cumulative houses sanctioned and houses
constructed along with houses sanctioned and completed

during last three years (2016-19) under PMAY(U)

Sl.No State/UTs Cumulative Cumulative Houses Houses
Houses Houses Sanctioned Completed

sanctioned Completed (F.Y. 2016-19) (F.Y.
(Nos.) (Nos.) (Nos.) 2016-19)

(Nos.)

1 2 3 4 5 6

1. Andaman and Nicobar 612 20 612 20
Islands (UT)

2. Andhra Pradesh 13,76,100 3,13,849 10,50,098 2,93.313

3. Arunachal Pradesh 7,230 1,645 4,749 1,324

4. Assam 96,972 15,410 59,250 14,294

5. Bihar 3,02,797 58,375 2,17,469 51,748

6. Chandigarh (UT) 319 5,279 214 5,174

7. Chhattisgarh 2,54,421 62,081 2,15,878 48,964

8. Dadra and Nagar 4,911 2,187 4,408 1,636
Haveli (UT)

9. Daman and Diu 1,217 676 900 359

10. Delhi (UT) 16,300 40,280 12,830 24,310

11. Goa 771 712 561 501

12. Gujarat 6,08,677 3.56,088 3,95,902 2,74,204

13. Haryana 2,66,764 18,777 2,55,601 13,177

14. Himachal Pradesh 9,933 2,754 7,176 2,103

15. Jammu and Kashmir 46,496 5,793 33,224 3.729
(UT)

16. Jharkhand 1,96,987 68,116 1,56,221 61.650

17. Karnataka 5,93,627 1,60,231 5,38,260 1,37.927
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1 2 3 4 5 6

18. Kerala 1,25,663 56,964 1,20,073 46,801

19. Ladakh (UT) 1,777 342 997 219

20. Lakshadweep (UT) - - - -

21. Madhya Pradesh 7,53,591 2,95,545 6,34,438 2,64,163

22. Maharashtra 11,50,073 2,55,227 9,44,802 1,69,701

23. Manipur 42,823 3,206 42,821 2,432

24. Meghalaya 4,672 1,068 2,231 725

25. Mizoram 30,259 2,113 19,566 938

26. Nagaland 32,001 3,849 24,720 1,977

27. Odisha 1,42,460 54.856 1,24,170 51222

28. Puducherry (UT) 13,390 2,596 11,444 2,029

29. Punjab 79,812 18,386 55,242 11,533

30. Rajasthan 1,99,126 75,675 1,42,776 34,101

31. Sikkim 536 243 526 64

32. Tamil Nadu 7,34,313 2,58,158 5,87,355 1,98,186

33. Telangana 2,16,044 96.600 1 ,25,469 64,103

34. Tripura 80,446 38,780 77,305 36,127

35. Uttar Pradesh 14,52,949 3,64,441 11,40,099 3,19,271

36. Uttarakhand 37,999 11,499 27,957 9,115

37. West Bengal 4,08,695 1,56,524 2,72,573 1,27,465

TOTAL 93,18,613* 28,36,195* 73,07,917 22,74,605

*including additional  27,850 CLSS houses for which interest subvention subsidy sanctioned recently
to Central Nodal Agencies (CNAs) for disbursement under Credit Linked Subsidy Scheme JCLSS)

of PMAY(U)


